NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHR K. ANANTHA PADMANABHA SWAMY - MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 03.10.2018 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. 1A No.191/2017 &

IA NO. 164,169,185,186 &310/2018 in
in

CP (I1B) NO. 12/10/HDB/2017

NAME OF THE COMPANY V.N.R Infrastructure Limited

NAME OF THE PETITIONER(S)

NAME OF THE RESPONDENT(S)

UNDER SECTION 10 OF IBC

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature
ANen T Eca, C TupAs) ARISAM A ADv For A9.4 9965355 Wk
SAMTHIN & A 3 e - e
Tt Bhaniol P Pl asecolsyy NeAfAL
26 _—
TN RATA L\Q.\n Az ‘b&hfadmﬁomﬂcvcf
Counsel for Respondent(s):
Name of the Counsel(s) Designation E-mail & Telephone No. Signature
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Liquidator present. Counsel for Respondent present. For hearing

submissions. The matter is adjourned. At request, put up the matter

along with 1A 310/2018.

IA 169/2018

Liquidator present and directed to send notice to Respondent for

appearance and make submission.
IA 185/2018

Liquidator present. For reply of Respondent, time is enlarged put up for

hearing on 09.10.2018.
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